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carry out further researches in var-
loue fields; 

(C) what intensified programme will 
be taken up in the field of indigenous 
medicine; and 

(d) whether the study of industrial 
health problems will also be taken 
up? 

The Minister of Health (Shri Kar-
markar): (a) Yes. A sum of Rs. 350 
lakhs has been allocated in the Third 
Five Year Plan fOr medical research 
and the Indian Council of Medical 
Research will receive grants-in-aid 
from this allocation according to its 
needs. 

(b) The Indian Council of Medical 
Research has not taken any definite 
decision regarding the number of 
Clinical Research Units that may be 
establinshed in Medical Colleges dur-
ing the Third Five Year Plan. For 
the present it is proposed to establish, 
On a pilot basis, two research cells in 
Medical Colleges and the matter ill 
under consideration. The Council has 
also decided tlO establish units to carry 
out res~arch on specific subjects like 
Filariasis, Diarrhoeas of Infants and 
Children, Medical Mycology, etc. 

(c) The Council has established 
several drug research units in differ-
ent parts of the country for carrying 
out research on Indigenous drugs. The 
activities of these units will be sW'en,-
thened in the Third Five Year Plan. 

(d) Yell. 

Overhead Brl.,. 10 Punjab 

11.,. Sbrl A,tlt Slqb Sarbadl: Will 
the Minister of Ballwap be pleased 
to atate: 

(a) what were the schemes given 
by the Punjab Government durin, 
IDeO for makin, of overhead brid,es 
In 1880: and 

(b) the ",lure of deci8iOD taken 
thereon and how far work hu been 
dODe on each~ 

...... .,.,., ......... of ......,. 
( ...... 8. V ... = ••• ~): (a) and (b). 

No such schemes were received. How-
ever, the following over-bridpw 
which were programmed in earlier 
years were completed during 1960-
61-

1. A road overbridee across G.T. 
Road at mile 216/15-16 at 
Ludhiana Bye-pass. 

2. A road overbridge between 
Jullundur Cantt. and Jullun-
dur City. 

3. A road over-bridge at Chiheru .. 

Eoquiry Into the death of a BaUwa,. 
Employee in Delhi 

1'798. Shrimati Maimoooa Sulta: 
Will the Minister of Railwaya be 
pleased to state: 

(a) whether the Mazdoor Union of 
the Northern Railway. Delhi, baa. 
demanded an inquiry into the alleged 
negligence of the railway medical 
personnel leading to the death of an 
injured railway worker of Delhi 
Locoshed on the 30th May, 1961 for 
want of timely medical aid; 

(b) it so, whether the enquiry has. 
been made; and 

(e) with what result! 

The Deput,. MiDlster of BaDw.,. 
(Shrl S. V. Ramaswamy): (a) No. 

(b) and (e). Do not ari!le. 
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selection poet of T.T.E' •. amon, the 
SchedUled Castes and Scheduled 
Tribes candidates in 8.E. Railway 
from among the employees on the 
~th April, 1960; 

(b) if so, how many Scheduled 
Castes and Scheduled Tribes candi-
dates were selected for promotion to 
the higher grade posts of T.T.E' •. 
(grade A and grade B); 

(c) whether all the posts reserved 
for the Scheduled Tribes have been 
ftlled up; and 

(d) if not, what steps Governm,mt 
have taken to ftll up these P03tS? 

The Deputy Mlal8ter' 01 Balm,. 
(Sbrl S. V. Ramaswamy): (a) Yes, to 
lUI 3 posts of T.T.Es. Grade A, two 
reserved for Scheduled Castes and one 
for Schedulied Tribes. 

(b) T.T.E •. Grade A. 
Scheduled Castes: 3. 
Scheduled Tribes: Nil. 

T.T.Ea. Grade B, 

Posts in this grade .re 'non-selec-
tion' posts and there was no qUelition 
of holdin, selection fOr them. 

e c) One post reserved !or Schedilled 
Tribes was ftlled by a Scheduled Caste 
candidate as no Scheduled Tribe em-
ployee was suitable for promatiDn. 

(d) The deficiency in S<.heciuJed 
Tribes will be carried forw.rded to 
the next selection. 

Two-Uer 81eep1Dc Coec:hflll 

{ Ibrlla ............ : 
1.1. IJarlI. C. Itm •••• : 

Will the Minister of ..... ,. be 
pJeued to .tate: 

(a) la which of the RaUway .ectloDl 
the two-tier sleeper coache. h.ve been 
introduced; and 

(b) whether the tbree-tler eoa~ 
WIll be replaced by the two-tien'P 

Be .......... F .. ttl .....". 
C ...... V • ........,): (a! New 




